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A, GOVERNMENT BJIJLS 

.:; Th.., I and .Acqui•itioo (Ammdmen,j E::, !Y62· 

·:,·, The Atomic Fnergy !?ill 1%2· 

.'.\1 'lhe Acfvoe•t.es (Third Amendm�ntj [liil )9'i2-



(4)  The Constitntion (Thirteenth Amendinent) BiU» 1962.

(5) The State of Nâaod BiU, I952.

(6) The Approprietion (No. 4) BiU. 1%2.

(7)  The Appropriation (Reilweys) No. 4 Bill, 1962.

(8) llie Reâffvip̂ Bank of. India (Amendment) Bill, \gs2*

(9)  The Banking Compaitiea (Amendment) Bill. 1962.

(10) Union Terri tori aa Dramatic Perfoimancee (Repeal) Bill > 1962*

(11) The Sogarcane Control (Additional Powers) Bill# 1962.

(12)  Conetitiition (Foarteenth Amendment) Bill* 1962.

(13) The Oil and Natural Gas Commiasion (Amendment) Bill» 1962.

(14) The Indaatriea (Development and Regulation) Amendment Bill. 1%2.

(15) The.Electricity (Supply) Amendment Bill, 19fi2.

(16) The Warehousing Corporations Bill. l%2.

(17) The Converts Marriage Diasolution pill, 1962.

(18) The Working Journalists (Amendment) Bill. 1962.

(ii) Referred to Select Committee:

The Administrators-Ceneral Bill. 1962.

(iii) Select Committee - Motion for extension of time for presentation of

Report adopted:

The Customs Bill. 1962 • Time extended upto the last day of the 
first week of me next session.

(iv) Referred to Joint Committee:

(1) The Christian Mairiage and Matrimonial Causes Bill. 1962.

(2) The Specific Relief Bill. 1962.

(V) Joint Committee - Motion for concurrence adopted:

The Limitation Bill, 1962-

(Motion amending the list of Members of Lok Sabha to serve on the 
Joint Committee was adopted subsequently on 7.9,1962.)

(Vi) BilU passed:

(1)  The National Cooperative Development Corporation Bill, 1962.



; Assam Rifles (Amendment) Bill, 19Ti2.

. ̂ t̂raduion Bill, i%2*

■ } ,  ilje Ifindu Adoptions and Maintenance (Amendment) Bill„ 1%2.

(5̂  Atomic Energy Bill, 1962.

The Appropriation (No. 4) Bill, l%2.

(7)  The Appropriation (Railways) No. 4 Bill, l%2.

(fi) The Advocates (Third Amendntet). Bill, 1952.

(9)  The Constitution (ThirteenthiAmendnent) Bill# 1952.

(10) The State of Naĝ«nd Bill, 1%2.

(11) The Land>AcquisiUon (Amoodmeot) Bill* 1962.

(12)  Reserve B«nk of India (Amendmait) Bill, 1%2.

(13) The Banking Companies (Amendment) Bill, 1962.

(14) llie Sugarcanei Control (Additionid Powers) Bill, 1962.

(15) The Constitution (Fourteenth Amendment) BiHf 1962,

(U;) The Oil and Natural Gas Commission (Amendment) Bill, 19̂2.

(I7) 'lilt Industries (Development and Regulation) Amendment BiHi 1962

(vii) Bills Assented to by the President • Iqid on the Table-

(1) The Appropriation (No. 2) Bill, 1962.

(2) The Finance (No. 2) Bill, 1952.

(3) The Drugs (Amendment) Bill* 1962.

(4) The Appropriation (No. 3) Bill, 1962.

(5) The Appropriation (Railways) No. 3 Bill, 1902̂

(5)  The Prasident*'s pension (Aamdment). Bill, 1962«

(7) The«Advocates (SeoondiAmandmaat) gill, 1962.

(8) The Ap̂ wipriatioii.iNo.ji) BUI. 1962,

(9) The AppropnaMon (R«ilwa]ra).No. 4 Bill, 1962.

B. PRIVATE MEMBERS* BILLS

(i) Bills introduced.

(1) The Constitation (Amcodneot)̂ BiH» 1962 f Amendment 0/ AttieUs 

100 and IS9) by Shri MiL. Dwivedi.



(2; The Constitution (Amendment) BiHr J962 (Amendment of Articles 
124 ond 217) by Pandit K.C, Siarma.

(3'; The Constitution (Amendment) Bill 1962 (ImeTiion of new Article
I55A and amendment of Article 1̂7) by Shji Tika Ram Paliw«l.

(4) The Delhi Land Refonns (Amendment) Bill* 1962  Naval
Prabhakaro

(5) The-Constitution (Amendment) Billp 1962 /Amendment of Article 343)
by SbriiC.K. Bhattacharya,

{ii) Joint Committee - Motion for concurrence adopted:

Hie Indian Marine Insurance Bill, 1959 by Siri M.p, Bhargava.

(iii) Bills withdrawn:

(1) Hie Un touch ability (Offences) Amendment BiHj 1962 Ŷwicii<fnicnt
op sections 3 and 4; by ̂ ri S.M, Siddiah.

(2) The Code of.Civil Procedure (Amendment) Billv \9S2 (Omission of
jsection S7B) M ̂ hri M̂L. T̂yrivedi.

(iv) Consideration postponed:

The Bin da Succession (Amendment) Bill, 1962 (Amendment ofsection 
30) hy ShriHem Raj.

(V) Bill under consideration:

The Constitution (Amendment) Bill, l9f̂2 (Amendment of Article 226) 
by ̂ ti Diwan Chand §harmâ

4.  CALUNG ATTENTIONS - STATEMENTS MADE/LAID REGARD­

ING NOTICES UNDER RULE 197.

No. Sabject 

(1) (2)

Names of 
Member

(3)

Name of Mipiater 

Date of statement 

(4)

(1)  Acute shortage of drinlUnc water in 
Ramakriahnapuram, New Delhi*

Shri M«ni Ram 
Bagri

Shri Satya Nariman 
$inha on behalf of 
Dr. Sushila Nayar

10.8.1962



(p (2) (3) (4)

Îigpnpof trenches by Pakis- Shri Yashpal Sinf2;h  Snt. I akslimi N  Meiion

tani armed forces along the 14,H,I%2
I'iesi Pakistan border.

ô)  Collision between a eoods  Shri M̂i Ram B«gri Shri Shahnawaz Khan 
train and a bus near Kashi l4,R/i2
pur in Nainital district, U.P.

(4)  Closure of Branch Office of  Shri Dinen Shri P.S. Naskar
Pehabilitation at Calcutta.  Bhattacharya

Explosion near Red Fort̂ 
Delhi.

Shri Prakash Vir 
Sbastri

Shri L*1 Bahadur 
Shastri 
l6.H/»2

(<i)  Assault on the Mndian Eĵress* Shri S.M. Banerjee  Dr. KiL. Shrimali 
sports correspoodent by %ri 17.0.<»2
Milkha Singh and others.

(7)  Publication of a picture in the 
♦Swadhinaia* in itSiissue of 
I5ith August, 1%2-

Shri Hem Dania Shri Lai pahadur 
Shastri 
22.«.fi2

in)  Diphtheria cases in Delhi. Shri S.M. Banerjee  Dr. IX S. Raju 
22.8.62

(9)  Floods in Assam and (J.p,  Shri Bnj Raj
necessitating'sending of Singh
troops to assist in relief 
operations.

Shri O.V. Alagcsan 
24.«.62

do)  Firing by Nepali Soldiers, on 
a hat in Miris polioe>̂sution 
of D̂ eeling ̂strictiin West

Shri Maai Ram Bagn Shri Jawaharlal Nehru 
29.«.62

(11) Misaine of an aircraft of 
Nepal Royal;Aiilinos with 
twoilndiana OUj board.

Shri S,!̂. Banerjee -do-

(12)  Reported Tiolatioo oflodian 
airspace b̂ Pakistan air­
craft in Tnpura.

Shri Prakaah Vir 
%aatri

Shri V.K, Krishna 
Men on 
30.B/»2

(13) Accident at South fkillihari  Shri P4R.
Colliery. Chakravarti

Shri jaisukh 1 al 
Hathi
30.8,62



(1) (2) (3) (4)

(14) Attack by Pakistanis on 
refugees coming from 
Rajshahic

Shri ManiRam Bagri Shri Jawaharlal Nehni 
31JU62

(IS) Prematare winding up of its 
woriL by .the Dumraon Rail­
way'Accident Inquiry Com­
mission.

Shri Yogendra Jha  Sardar Swaran Sinf̂ 
31.8.62

(K)) Head-on collision between 
Pathankot Janata Express 
and Mussooiie Express near 
Telhari Dhasarg railway 
station.

Shri Mani Ram Bâ  -dô

(17)  Killing of two Indians by
Pakistani armed raiders near 
Piasbari border post in '̂est 
Bengal.

Shri Homi F. Daji  Smt. I akshmi Nr, 
Men on

3.9.f>2

(18) Statements made at Djakarta 
by Shri  Sondhi, Senior 
 ̂ice-President of the Asian 
Cames Federation*

Shri Indrajit Gupta  Dr. K.I.. Shri man

(19) Shooting of Shri Pating Phom 
a member of the Interim Body 
of Nagaland̂

Shri p.q, Borooah Shri Jawaharlal Nehru

(20) Removal of Indians from Portu­
gese colony of Mozambique.

Sardar puta Singh  Smt* Lakshmi N* 
Men on.
4,9,̂i2

(21) Attack on Indian Fmbassy at 
Djakarta.

Shri Indrajit Hupta  Shri Jawaharlal Nehru 
4.9Ji2

(22)  Rail accident near Juiinsrdeo 
station of Central îailway

Shri M«ni Ram [;’agri Shri Shahnawaz Khan 
(y.9,f>2

(23) !<an on import of art silk yam 
resulting in unemployment of 
over one lakh of weavers,

Shri Viŝiram Prasad Shri ManuNiai Shah 
7 9,f>2

(24) Situation arising out of the  S|ui SM. l auerjee  Shri Jawaharlal Nehru
suggestion of tne Planning 7 9/»2
Comniissiou to increase the 
land revenue in (J.P.
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DIVISIONS 

No of divisions held 

financial business

20

A  RAILWAY BUDGET 

Supplementary Demands for Grants (Railwaysj:

Subject Presented  Discussed 
on on

Voted
on

Hrmands for Supplementary 
rujits (Hailways) for i%2

13.8/i2  l0e8/>2

B  GENERAL BUDGET

Supplementary Demands for Grants (General)

Subject Presented  Discussed 
on on

Voted
on

' '• Jt.iHs for Supplementary Grants
' n.rral) for l%2 r,3.

I3.«e<i2  18.8/i2 l«.«/i2

- HALF AN HOUR DISCUSSIONS UNDER RULE 55

Subject

(1)

Name of Member ' 

(2)

Date

(3)

(11  J*oyaJty on Minerals in Madhya
Pradesh

Sbri Vidya Charan Shukla 3l.B,̂»2

(2)  Food production Shri bder J. Malhotra  . 4,9.r,2

(3)  Pakistani infiltratioo in Adsam Sbri Prakasli Vir Shastri 5.9.fi2

—~



(1) (2) (3)

(4)  Issue of Industrial'Licences  Shri K.K.

(5)  Advance for building of inglish  Shii Praka'sb ViriAhaatri  7.9.62 
weekly fLink*

8. ‘̂ .DISCUSSIONS ON MATTERS OF URGENT PUBLIC IMPORTANCE 

UNDER'HULE 193

Subject Name of Member
Date of dis 
cussion

(1)  Breakdown of power supply 
in Delhi.

(2)  Manufacture î d sale of adul­
terated andispurious drugs.

(3)  Floods in Assam, Bihar and 
U.P.

Shri Pishen Chander  9,8.fi2
Seth

Shri Mani Ram 20.8,̂>2

“do-
ru9.02

9. MEMBERS

(i) Ooth or affirmation:

Naipe Consptuency  State
Language
of oath?  Date
affirmation

(1) Pr, Antoqio Colaco  Union Territory of Goa,
Daman A Diu,

(2)  Dr. Pundalik C.
C aiton de

(3)  Shri S.»Kandappai  Tircheogode

(4)  Shri N.G. Ranga  Chittoor

(5)  Shri Lai Shymshah  Chstida

English  6,n,r.2

do do

Madras Tamil 20.f»jf>2

Aadhra  English 4.9.62
Pradesh

Maharash  Hindi  .S.9/i2
tra



(ii) Leave granted

y

S,No. N«me Period for which leave granted

(1) (2) (3)

(1) Sbri FoPc Gfekwad l«t June to 22nd June, i%2 (First Sesaion) 
and (̂th August to 7th Septerobe/, l%2 
(Second Sessiony

(2) Shri Ranaajaya Sinh 4th June to 20th Jun'ê i%2 (First Session)

(3) Shri Joachim Alva 7th Msy to 13th June, 1902 (First Session)

(4) Shri Panampilli Ĉvinda 
Menon

26th April to igth June, 19̂2 (First Session)

(5) Shri Ĉya«addin Ahmed M«y to 22“d JunCf 1962 (First Session)

(6) Shri A.K. Gopalan 6th August to 7th September, 1962 (Second : 
Session)

(7) • Dto Panjabmo S. De«hmukh 6th August to 20th August, 1952 (Second 
Session)

(8) Shri K«malnay«i B*j®j 6th August to 7th September, 1962 (Second 
Session)

(9) Sard* Surjit Singh M ĵithia IBth AugDSt to 6th September 1952 (Second 
Session)

(10) LU CoL M«hMjkomar Dr. 
VijayaiAnaada of Vizi a- 
nagmDo

lOlh AugDSt to 7th September, 1962 
Session)

(11) Shri N«th 14th Aagast to 7th September, 1952 (Second 
Session)

(12) Shriraati Shakontala Devi 1st J one to 22nd Jane. 1952 (First Session) 
and 6th'Aagsst to 7th Ŝtember̂ I952 
(Second Session)
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(iii) Suspension:

Name of Member
Date of suspension 
from the service of 
the House

Period
for which  Remarka
auspand-
ed

(I) $bri Ram Sewak Ŷdav 3U8.62 Ona weak

(2) Sbri Bhnjiradra Nmyan 5.9.62 Remaining 
period of 
thaiaaaaion.

10..  (i)  MOTIONS:

S,No,  Brief subject 

(1) (2)

r̂ulê ̂ Member 

(3)  (4)

Date of
discus
aion.
(5)

Deciaion 
of the 
House
(6)

(1) Report,of Study Teita on 
Cooperatives Training 
(Volumes I g, II)

191 Shri Diwan 
Chand Shanna

10.8.62 Adopted

(2) Jndia-China border situation 342 Shri Jawahar- 
lal Nehru

13.8.62
14.8.62

(S) Raport of tha Union Public 
Scrvica Commiaaion for tiie 
pariod lat April, \ĝ  to 
3iat M«rch, I96l.

191 Shri B.N. Datar 14.8.62
16.8.62

Adopted

(4) Railway Accidents. 342 Sardar Swaran
Singh

16.8.62
17.8.62

-

•(5) Report of tlie N*lional ladoa- 
trial Davolopmant Coipora- 
tion for the pariod andad tha 
aiat Decamber, 1959.

191 Shri Ram Ratan
Gupta

18.8.62 Adopted

•(6) Report of the Nstional Indus­
trial Development Corporation 
for the year 1955H60-

191 do- -do- -do-

(7) Increasing the tioia allotted 
to the Land Acouiaition 
(Amendment) Bill, 19(52.

292 Sifi Hsfi Vlahnu 21.8.62 
Kmomh

1 Adopted

Di9Qii«sod together.
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(1)
i2) (3)  (4) (M (fy)

(f;)  Second and Third Reports 
of the Comrais«;oner for 
Linguistic Minorities

191  Shri p,N. n»tar 22 H.U2  Adopted 
24 «.62

. /,n  Shortfalls in tmgets of 
Third Five Year Plan

191  Shri Nath Pai 22.<i d2  Negatived 

27 a.62

• (10) progress of Third Five  191
Year Plan.

Shri R*R.  25.8.62  Adopted
Morarka  27 U 62

(11) Suspension of proviso to 
Buie  in its application 
to the motions for consi­
deration add passing of 
the Constitution (lliirteenth 
Amendment) Bill and the 
State of Nagaland Bill̂ 
1%2̂

308  Shri Jawahar  28 8 62  Adopted 
lal Nehru

(12) Report of the Scheduled  191
Areas and Scheduled Tribes 
Commission.

Shri Lal  6.9.62  Discussion
Bahadur  7 9 62  not con
Shastri. eluded

(ii) Motions for modification of Statutory Rules and Orders;

Brief subject Member Date of 
discassion

Decision of 
the House

(1)  Mouon for modificstion Shri Shree Narsysn  19.6.62  Withdrawn by
of Conduct of Elec-  Das 24.8-62  leave of the
tions ̂cond> Amend- House,
nient) Bales, 1952-

•12) -do- Shri Asoke K. Sen  24.8,62  Adopted

•  together.

“* l)>scossed together.



11.  OBITUARY REFERENCES

S. No Name and particulars of membership Dale of death Date on which 
reference made

(1) Shri M. Hifzur Rahmao» mtting Member 
of Third Lok Sîha. ; 2»a.(i2 6*8.62

(2) Shri Puruihottam Das Tandon» Member 
of the Conatitiieiit Assembly of India 
and First Lok Sabha* i.7.0'2 X̂ .a2

(3) Dr. fix. Roy, Chief Minister of West 
Bengal. : 1.7.62 6.8.62

(4) Dr. fiskshi Tek Choid, Member of (Con­
stituent Assembly of India and of the 
Provisional Parliament. 203(r.(;2 29.8.62
’ U-. r ̂ . [ .1 \ 1 /

*

(5) Shri V.K, Vidyalankar Koratkar» member 
of Seoond Lok Sabba. 3.9.(i2 U9.(i2

12.  PAPERS LAID ON THE TABLE BY GOVERNMENT:  212

13.  OU ESTIONS. A NSWER ED :

(1) Starred: 869

(2) Unstarrcd:  2508

(3) Short Notice*  14

12



i 1. RFSOLUTIONS. 

Privat̂5 Members’ Resolutions

Subject Member Hate of  Decision
Di s  of the
Sion,  Hou se.

0  I ‘ r uresc m fiiiVe Ch ara t er  Shri S, M P an eri e e o n 
Tr.,cle linions.. behalf of Shri Indra-

jit Gupta,

< .ompulsory life insu 
ran ce,

Shri Diwan Chand 
Sharma.

10.U,62  Withcfrawn 
by le avc of 
the House.

Coinmusaon on Urban and  Shii'Ananda Nambiar. 
Bural Housing and S!un>
Clearance Scocme&

10-0«(i2  Negatived. 
2Û.i.2

Working conditions of re-  Shri Inder J.Malhotra, 
search scholars and scien 
tific workerŝ

zaf, 2

Withdrawn 
by leave of 
the Housei

k>an on communal organi- 
sationso

Shri Raghunath 7»y.i»2  Discussion 
not oonclu- 
ded.

N No 
V n

V

STATEMExNlS BY MINISTERS

Subject Name of Minister Dflte

(2) (a) (4)

Situation in Ladakh. Shri Janvahailal Nehni 6̂.62

Visit to Westem Europe. ' Shri Moraiji Desai 6.0.62

Rai)i%ay Accident at Dumraon. Sardar Swcran Sngh 6-a(i2

Business for 9*U.(t2 Shri Satya Narayan Snha 8.U.62

Bueine ss for !0«tt.C2 - do 9«(L62

JU.



(1) (2) (4)

(<i) Manufacture of email car. ' Shri O Subramanian 9.&.(i2

(7) Agreement between the 
Government of West Bengal 
andlhe.Cenlcal Coyomroait 
over the queallon of cqhI- 
mining in West Bengal. ̂

Shri  Malaviya ]D.IU(>2

(8) GovernmentbttsineBs for 
the week commencing

Shri SatyaNorayan Snha. VD.iU02

(9) Power Supply poaiiion in
Ddhi,

Shri CL.V* Alagasen 14.U.02

(10) GoverniQent business for 
the week commencing the
2D*a.(i2-

Shri SatyaNerayan Sinha 10.tt.(»2

(11) Correcting the replies given 
on 6.().C)2to suppiementar ies 
on  1310 re: workers* par­
ticipation in management.

Shri Jai SukhLal Htfhi 2̂a.((2

(12) Government bu sine s s for the 
week commencing the 27th 
Angnit, mz

Shri SulyaNarayan Sinha 2SUp62.

(13) Distribution of G»C» Sheets. Shri C. Subramanian 79.1U02

(14) Gorreaing the reply given on 
22i&G2to a 0opp}ementary 
on  l62Bre:
Broadcests to Ladn Ameri­
can countrieato counteract 
anti-lndifl̂. bio adcasts by 
China.

Shri Sham Nith 30.B.(i2

(15) Changes in the Government 
buanes s for the week end̂ 
ing 1.9.02.

Shri SatyaNorayan Snha 30.a.(i2

(16) Government, business for the 
week coiDmencing 3.9.62̂

Shri SatyaNarayan Sinha 31.a.(>2

(17) Efltablishment of 30 new 
posta in Ladakh by the 
Chinese troops. '

Smi. Lakshmi N. Menon. 3.9.62

14
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(1)
(2) (3) (4)

, .. .  (  reply gfven on
1 '̂ 2 to a supplementary 
on Sp. 1411 regarding land
;»c|uisition.

Shri A*M« Thomas 7-9. (2

(IV)  Correcting reply mven on

22.(i»(»2 to a supplementary 
on SO- 162b re. studio- 
centre at Trichur.

Shri Sham Nath 7.9. (i2

(3J)  Commission of Inquiry for 
the Dumraon railway acd- 
dcat.

Sardar Swaran Singh 7.9. (v2

(21)  Retention prices of pig 
iron and steeL

ShrivC Suhramaniam 7.Ŝ.(i2

U).  STATEMENT BY MEMBER:

Subject Naxne of Member

Inaccuracy in the Prime Minister's  H.ii. Maharaja P.K. Deo 2ZIS -C:2 
speech on Indi a-China border situ­
ation made on

17. ANNOUNCEMENTS BY SPEAKER:

Subject Date

(1) Extension of the session upto the 7th September,
19(j2.

ia.U*(i2

(2) Collection in the figures of Division held on 20«U*(î 2̂a.(J2




